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1“ The Exscutive. Enginaar, Hyderabad Central Diuiaion,NoaII,
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"It 18 stated that the lsafnad counsel for the applicents .
had expiredy Hence issue notice today to the applients €or Peing R
prassnt in the court or through their counsel at the time of
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& The Exacutive Engineer, Hyderbbad Central Division Nu&ll,

Central P..D, Kendriya Badan, Sultan Bazar, Hyderbbad:

23 The District Employment Ufflcaﬁ, Hyderabad District,
Hyderabads

3. Ons copy to Nr.D.P Kali, Advoeats,CAT, Hyderabads

4, One copy to Mr. N.R.Deuraj, Sr.CGSC, CAT,Hyderabadd
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